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ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD &% -~/ 2-4- ) &1 } ZeZe KT 2-' 0o pron -

PRESENT: SHRI R. VARADHARAJAN, MEMBER-JUDICIAL
SHRI S. VIJAYARAGHAVAN, MEMBER (TECHNICAL)

APPLICATION NUMBER : 1A/210/2018

PETITION NUMBER : CP/53/2017

NAME OF THE PETITIONER(S) : MEDICI HOLDINGS LTD

NAME OF THE RESPONDENT(S) : PHOTON INFOTECH PVT LTD

UNDER SECTION : Rule 11, 241/242, 2(15)&32 of NCLT Rule
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